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Export of Vintage Cars

2303. SHRI DIGVIJAY SINH:; Will
the Minister of COMMERCE be pleas-
€ed to state:

(a) whether several vintage cars
are rotting in India due to lack or
maintenance; and

(b) whether the value of such cars
is considerably higher in countries of
their origin than in India and if so,
whether Government propose to al-
low their export and earn valuable
foreign exchange?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) Gov-
ernment have no sucn information.

(b) It may be that the value of
some of the vintage cars is higher in
foreign countries than in India, In
terms of the export policy, export of
vintage cars may be allowed on
merits.

Special SC/ST (Cell

2304. SHRI CHANDRA PAL SHAI-
LANI: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state:

(a) whether with a view to look
after the interests of SC/ST em-
ployees in matters of reservation in
recruitment and promotion and other
related issues, a special SC/ST Cell
has been created in Headquarters
and all the airports of International
Airports Authority of India headed
by the officers belonging to SC/ST
communities;

{b) if not, the reasons for not crea-
ting such Cells; and

(¢) when these Cellg are going to
be created?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI CHANDULAL
CHANDRAKAR): (a) to (c). A spe-
cia] Cell has been created at the Head-
quarters of International Airports
Authority of India and an officer be-

longing to Scheduled Caste community
is incharge of thig work. No separate
Cell for this purpose hag been consid-
ered necessary for the airports due to
relatively small volume of work. The
Cell at Headquarters jg responsible for
co-ordination and compliation of all
the information and data received
from airports.
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Foreigy Investment in India

2307, SHRIMATI KRISHNA SAHI:
Will the Minister of FINANCE be
pleased to gstate:

(a) whether the total foreigp in-
vestment in India upto March, 1980
wag twenty thousand million;

(b) whether it is a fact that foreign
countries which have made invest-
ment in India earn gross profit to
the tune of 12 per cent of the invest-
ment; and

(c) if the answer to above parts
be in the affirmative, do Government
propose to wind up such foreign.
investments in India which are de-
trimental?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) while
the official survey of outstanding
foreign investment for the period end-
ing March 1980, conducted by the
Reserve Bank of India, has not yet
been completed, it is likely that it may
be of the grder of Rs 2,000 crores.

(b) The Reserve Bank study upto
1974 estimated that foreign controlled
companieg in the country had a gross
rate of return of 146 per cent on the
capital employed.

(c) Under FERA 1973, certain
foreign companies engaged in low
priority activities have been directed
to wind up their activities. For other
companies whose activities have been
approved to continue, the policy of
the Government is to allow remittance
of current earnings etc, subject to
payment of Indian taxes.

Production of Stee; Ingot in pPublic
Sector

;2398. SHRI PIUS TIRKEY: Will the
Minister of STEEL AND MINES be
pleaseq to state:

(a) the present production of steel
Ingots in the public sector;

(b) whether any target plan to
broduce more gteel ingots has been
prepared by QGowvernment; and





